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1 Introduction 
Tamil Nadu Electricity Board (TNEB) owned by the Government of Tamil Nadu, 

established on 1st July 1957 has remained the energy provider and distributor 

throughout the years. Later, the government has extended the electrical network 

throughout the state. During 2008, the Tamil Nadu government agreed in 

principle for reorganizing TNEB through the formation of a holding company 

TNEB Ltd. (a state-owned Public Sector) and two subsidiary companies, namely 

Tamil Nadu Generation and Distribution Corporation Ltd (TANGEDCO) and Tamil 

Nadu Transmission Corporation Ltd (TANTRANSCO). 

This Report of the Tamil Nadu Generation and Distribution Corporation Limited 

(TANGEDCO) is prepared for intimating the MoEF&CC about a slight change in 

alignment of the conveyance corridor in non CRZ area containing the coal 

conveyor system and cooling water system under para 7(ii)of EIA notification 

2006 for the 2x660 MW Ennore SEZ Coal-based Supercritical Thermal Power 

Plant (STPP) at Voyalur Village, Ponneri Taluk, Tiruvallur District, Tamil Nadu. 

This proposal is with reference to the prior environmental clearance (EC) for the 

2x660 MW Ennore SEZ Coal-based Supercritical Thermal Power Plant. The 

MoEFCC, vide its  letter no. J-13012/36/2010-IA II (T) dated 09.04.2021 has 

extended  validity of the EC  up to 31.12.2023, which stands  extended 

automatically up to 31.12.2024 factoring  1 year extension permissible for Covid 

pandemic from1.4.20 to 31.3.21 as per GOI notification dated  18.1.2021 and 

Hon’ble NGT judgment on original application (OA) No. 162 of 2021 (SZ), which 

was Judgment Pronounced on 31st January 2022.  

TANGEDCO had adopted a different route adjacent to the approved alignment of 

the conveyance corridor which was considered essential owing to field 

requirement compounded with technical necessity. During the construction of 

this  altered route,  an original application No 162 of 2021 (SZ) was taken as a 

suo motu case by Hon’ble NGT (SZ) based on a News paper Report. A committee 

was constituted at the instance of the Hon’ble NGT, The committee visited the 

site and submitted its report to the NGT. Based on the recommendations of the 

Committee, works have been stopped forthwith. 
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 Simultaneously, the constructed structures in the water crossing of 

(Kosasthalaiyar River) have been removed.  

In line with the directions of NGT; MoEF & CC was approached to issue 

amendment in EC & CRZ clearance for the revised alignment of conveyance 

corridor along with the requisite recommendation of the State CRZMA. This was 

considered by the designated EAC on 16.10.2023. The proposal was delineated 

and explained threadbare before the EAC and the justification for the alteration 

in the route was presented. Accordingly, we prayed for the necessary 

amendment in the EC/CRZ approval. It is worth mentioning that in a project of 

its size and magnitude, such deviations happen which are governed by ground 

reality and technological requirements. However, EAC has expressed the view 

that it was a violation and asked to apply for fresh TOR under violation category 

as per CRZ regulations 2019 and EIA notification 2006.  

It bears recall that Tamil Nadu state is still following CRZ regulations 2011. 

TANGEDCO has, therefore, applied for reconsideration of the matter and  issue 

amendment in EC & CRZ clearance for the revised alignment of pipe conveyor 

system and cooling water system as per OM dated 19.02.2021 of MoEF & CC. 

In the meantime, process of applying under  violation category  has also been 

stayed by the Hon’ble SC in a recent Order. 

In view of the aforesaid developments, TANGEDCO has conducted fresh 

alignment survey on ground and  decided fall back on the approved alignment as 

per EC in the CRZ area.  However, due to some feasibility issue, it has decided 

to adopt an alternate route in the Non CRZ area. Therefore, the alignment of the 

Conveyance Corridor in CRZ area will be as per the route as proposed and 

approved in the EC, till Kosasthalaiyar River crossing and will not have any 

deviation. Once the conveyance corridor crosses the Kosasthalaiayar River, 

TANGEDCO will adopt an alternate route in the Non CRZ area which is under its 

own / leased possession. TANGEDCO wishes to inform that the corridor 

routes are carried out as per the previously approved alignment along 

the CRZ region and with minor modification will be taken up only in the 

non CRZ region.  
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Thus, the current proposal is to carry out the construction of conveyance 

corridor with minor changes in the route alignment in the non CRZ areas and 

making intimation under para 7 (ii) of the EIA Notification 2006 and para 2 (c) of 

OM dated 11.04.2022 of MoEF & CC. 

2 Project Description 
As presented in section 1, the present proposal is for seeking amendment in the 

EC and CRZ Clearance of the 2 X 660MW Ennore SEZ Supercritical Thermal 

power project for the  route alignment of conveyance corridor consisting of the 

coal pipe/belt conveyor and cooling water system in the non-CRZ area.  

 The intake pipelines for the cooling water system runs from the pump house 

(13°15'42.32"N, 80°19'47.27"E) of the seawater intake from the forebay of 

NCTPS Stage II to the 2 X 660MW Ennore SEZ STPP and  

 The blow down/outfall pipeline will run from the Ennore SEZ STPP plant to 

the seal well discharge (13°15'35.21"N, 80°19'39.60"E) of NCTPS Stage I.  

 The coal conveyors run from KPL Port’s CB 3 (13°15'33.57"N, 

80°20'17.79"E) to the crusher house/unit (13°17'13.94"N, 80°18'46.36"E) in 

Ennore SEZ STPP. 

 The above mentioned three components (Coal conveyor, Intake Pipelines 

and outfall pipeline) run parallel as per MOEF&CC approval. 

Figure 2-1Approved Route as per the Earlier EC 
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Based on revised alignment,  

 Total length of Conveyor system from Coal Berth 3 to Crusher house – 

4840.260 m  

 Total length of Intake pipelines from Pump house to Crusher house – 

3897.662 m  

 Total length of blow down pipe from Discharge point to Crusher house - 

3985.554 m  
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Figure 2-2 Proposed Change in route alignment 

 
 

2.1 Brief about the Project 

The proposed project is “ Route Alignment of Conveyance corridor of the 2 x 660 

MW Supercritical thermal power plant at Voyalur village, Ponneri Taluk, 

Tiruvallur District, TAMILNADU” which falls under Item no. 1(d) i.e., Thermal 

Power plants as per the EIA notification, September 14, 2006 (and its 

subsequent amendments), it is to be treated as Category 'A’ Project and needs 

to obtain the prior Environmental Clearance from MoEF&CC, New Delhi. The 

project proposal has been applied as per para 7(ii) of EIA notification 

amendment dated 11.04.2022 by MoEF& CC. Because, the proposed project with 

minor alteration in pipe route (which is outside the main power plant) does not 

pose any incremental  pollution or cause any additional impact with respect to 

prior environmental clearance obtained from the MoEF&CC. This is merely a 

minor change in route of the Conveyance corridor consisting of Coal Conveyor 

(Pipe) and Cooling water system in the non-CRZ area. As we have emphasized, 
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this change in route alignment is found  necessary due to the lack of technical 

feasibility in the already approved route as per the CRZ Clearance obtained vide 

letter F.No. 11-80/2011-IA.III dated 01-01-2014.  

According to para 2 (C) of the OM issued on EIA vide File No. IA3-22/10/2022-

IA.III (E 177258), where in it is stated as below: 

“C. Any change in configuration of the plant or activity from the EC 

conditions during execution of the project, shall not require prior EC, if 

there is no change in production capacity and there is no increase in 

pollution load.” 

As per the above clause, the proposed project does not involve any change in 

production capacity since the configuration change is only for the route 

alignment of the Conveyance Corridor. The revised route is also proposed to 

carry out in the land under the possession of TANGEDCO thus, making it viable. 

There will also be no increase in pollution load as the Conveyor system: Pipe 

conveyor system and closed belt conveyor system that are used to transport 

coal from berth of Ennore port to the stack yard inside the Ennore SEZ 

supercritical power plant will significantly reduce dust otherwise incurred due to 

the use of open conveyors or via truck transport. This reduces dust pollution 

from all the vehicle movement and effective utilization of natural resource. 

Comparatively lesser vehicular emissions due to deployment of conveyor 

systems is envisaged acting as environmental benefit 

2.2 Land Ownership details of Conveyance corridor 

Land ownership of the revised route falls in 1. Kamarajar Port Ltd. 2. PWD 

(water crossing area), 3. TIDCO (TPIPL) and 4. TANGEDCO. The Land ownership 

details from Coal Berth 3 to crusher house is given below, 

1. RoW permission for TANGEDCO to construct and operate conveyance 

corridor over TIDCO (TPIPL) land for 30 years from 2019 letter dated, 

12.02.2020 – Annexure 2. 

2. RoW permission for TANGEDCO to construct and operate conveyance 

corridor over KPL land letter dated 17.07.2013 – Annexure 3 

3. NoC for construction over Buckingham canal from PWD letter dated 

10.03.2021 – Annexure 4. 
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4. PWD NoC Agreement dated – 26.04.2021 – Annexure 5. 

2.3 Summary of Proposed Developments 

The summary of project components is presented below, 

Sl. No Components Description 

1 Coal Conveyors 

Pipe conveyors 2* No’s of 600 mm diameter. 

@ 2 X 2000TPH capacity  

(Coal Conveyor = Belt + Pipe Conveyor) 

2 
Cooling water 

system 

Intake pipeline (2 no’s) of 1320 mm diameter 

Outfall pipeline (1 no) of 1534 mm diameter 

 

Design Capacity 

 Intake - 14990 CUM/hr 

 Outfall – 6747 CUM/hr 

2.4 Need of the Project 

The 2 X 660 MW Ennore SEZ STPP is envisaged to meet the growing power 

demand of the state which is essential for economic prosperity.  

 The Conveyance corridor as per the earlier approved clearance was not 

feasible due to other developments in the adjacent lands. The route of the 

conveyance corridor now proposed completely falls within the land 

ownership of TANGEDCO. 

 To meet the growing power demand of the state of Tamil Nadu which is 

essential for economic prosperity.  

 To operationalize this power plant the fuel i.e., coal must be transported 

from the port to the plant.  

 For the operation of the power plant which requires a cooling system for 

effective functioning, the proposed development activities are necessary.  

Taking all the above into consideration the proposed development activity is 

necessary. 
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2.5 Project Benefits 

Due to the rapid infrastructural and industrial developments, the state of Tamil 

Nadu has been facing a rapidly growing demand for the rising energy needs.  

Currently coal power generation installed capacity in Tamil Nadu in 9395 (MW). 

According to TANGEDCO in Tamil Nadu the installed capacity of Thermal power 

plants is 4,320.00 MW1. According to a study done by WRI2 on analysis for 

supply scenarios of power generation, coal supplied power generation ranged 

from 43% to 65% of the total power supply generated. This evidences the need 

for the Thermal power plants. The proposed project will help supplying coal to 

the power plant (fuels) and cooling water system (plant operation) in keeping up 

with the need for power supply in the next decade. 

2.6 Physical infrastructure 

The coal unloaded in KPL berth 3 will be transported to the crusher house at 

Ennore SEZ STPP via the coal conveyors. There will be improvement in physical 

infrastructure within and outside the project area, along with the direct and 

indirect employment opportunities. Rather than the individual transfer of coal 

and cooling water system the conveyance corridor will act as a combined 

structure for transfer of coal and water with minimal area utilization and 

coverage. 

2.7 Social infrastructure 

Employment opportunities will be generated during the construction and 

operation stages of the conveyance corridor. The proposed development will be 

generating temporary employment and permanent employment as given below. 

As a result the standard of living in the region is expected to improve.   

 During the construction phase 300 numbers of temporary employment will 

be generated.  

 During Operation of the Corridor – 100 Nos (80 non-Permanent and 20 

Permanent) 

                                              
1https://www.tangedco.gov.in/linkpdf/installedcapac.pdf 
2https://files.wri.org/d8/s3fs-public/2022-05/energy-simulation-tamil-
adu.pdf?VersionId=gQNB6RWIpqHGj6I4P6WSBQflU77oeOmZ 
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The proposed project has allocated certain amount for development of physical 

infrastructure of nearby villages, especially villages in study area under 

corporate social responsibility which is part of the main plant development.  

Some of development activities proposed are as follows, which will be executed 

in discussion with local authorities depending upon their requirement.  

 Development and strengthening of the nearby village/ rural roads for 

connectivity 

 Improvement of drinking water systems and facilities 

 Improvement of storm water drainage systems and facilities  

 Improvement of sewerage system present in the villages  

Issues raised during public hearing of the main plant will also be addressed 

through CSR initiatives in the study area which will implement community 

specific development projects.  

2.8 Environmental benefits 

The Conveyor system: Pipe conveyor system and closed belt conveyor system 

that are used to transport coal from berth of Ennore port to the stack yard inside 

the Ennore SEZ supercritical power plant will significantly reduce dust otherwise 

incurred due to the use of open conveyors or via truck transport. This reduces 

dust pollution from all the vehicle movement and effective utilization of natural 

resource. Comparatively lesser vehicular emissions due to deployment of 

conveyor systems is envisaged acting as environmental benefit. The greenbelt 

development as part of the main Ennore SEZ STPP plant will further enhance the 

vegetation cover in the area. The installation of pipelines for transfer the cooling 

water from and to the plants will not only aid in the plant operation but also 

reduce the stress the natural resource i.e the use of inland fresh water for 

cooling purposes 

3 Summary, Conclusion and prayers 
In order to meet out the ever growing  power demand of Tamil Nadu, 

TANGEDCO has proposed to set up a coal based 2 x 660MW Ennore SEZ STPP 

Project at Voyalur Village, Ponneri Taluk, Tiruvallur District, Tamil Nadu. 
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From: sathyaS1@cholams.murugappa.com
To: "CE Projects" <cepr@tnebnet.org>
Cc: sepreheadquarters@gmail.com, "se project envr hqrs" <sepre@tnebnet.org>, manojie@cholams.murugappa.com, nsrini0310@gmail.com
Sent: Thursday, 8 August, 2024 17:47:10
Subject: RE: Change of Configuration - Reg

Dear Sir,
With reference to our discussion, we wish to inform you that there is no provision in the Parivesh Portal for uploading the detailed report under
clause 7 (ii) c of the EIA Notification. Therefore, please proceed with the submission of the detailed report through offline mode to obtain the
necessary acknowledgement.
 
Thanks & Regards,
Sathya.S
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